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In the Central Administrative Tribunal 
Calcutta bench 

OA N..1298 of 1997 

Present : Hen'ble Mr. D. Purkayastha, Judicial Member 

Tapan Chakrabrty 

Vs. 

Eastern Railway 

For the Applicant : Mr.'A. Chakriberty, IA. Advecate 

For the Respendents 	Mr., R1< 1e, .Ld.Adv.cate 

Heard on : 17-6-98 	 Date of Order : 17-6-98 

ORDER 

The application is admitted for hearing. Respondents did 

net file reply. So, respondents are Iirectec to file reply within 

three weeks from to—day. 

( D Purkayastha ) 
Member(J) 
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